CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR B ENCH,J:BALEUR

Original Application HQa..56.2.0f..20Q3

Jabalpur, this the 26th day of &ugst, 2003.

Hon'ble Mr, D,C. Verma Vice Chairman (Judicial)
Honfble Mr, Anand Kumer Bhatt, Administrative Member

Mrs, Jyotsna Mukherjee
W/o S%Xi Mr:'l.lan mm‘zarjee

aged about 47 years,
Misic Teacher, Kendriya vidyalaya,
Balaghat (M.P.) | APPLICANT

(By Advocate - Shri Manoj Sharma)

1, Kendriya vidyalaya Sangathan
18, Institutional Area,
5haheed Jeet Singh Marg,

New Delni, _
Through it's Commissiocner.
2. The &ssistant Commissioner,

Kendriya vidyalaya Sangathen,:
Jabalpar Regilon, Kendriya Vidyelay,
G.C.F, No, 1, Jabalpur, | RESPONDENTS

(By Advocate - Shrl M,K, Verma)

O R D E R _(ORAL)

By Anand Kumer Bhatt, Administrative Merber -

This application has been presented by the

applicant for a direction to the respondents to

‘consider her posting &gainst & vecant post at

Kengriye Vidyalaya, Ordnance Factory Khaparia, Jakdpar.

2 The applicant submits that she was transferred

from Kendriva Vidyalaya, CMM: Jabalpur to Kendriya

vidyalaya, Balaghat in June 2001 @nd where she is

still work;i.ng. She had mage a representation far
9GO S IONS,

transfer from Balaghat to Jabalpur on severalsLtems‘

She has also undergone & mojar surjery, GCompetent

authority constituted & Medical Board which examined

the applicant and confirmed the ailment of the
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applicant, Cl‘-haﬂé—t-h-e‘\comp;terized priority J.ist was
published by the respondents on the internet, She was
at No, 6 in the priavity list, Accarding to the learneg
Counsel for the applicant, persons placed at 31, Nos, 1 to §
in the priarity list have been dccommodated in Jabalpur
and later it is seen that seriol No, 9 Prageti Pandey has
aj.so been posted at Jabalpur, The learned counsel far
the applicant stateszzten after that one post at Kendriya
Vidyalaya,‘ O.F.K.,Jaba;!.pur is vacant where she could be
adjusted, The applicant made & representation mentioning

these facts,

2 We consider that, in the interest or justice, the
applicant should first exhaust the departmental remedy
available to her and submit a Tepresentation within a week
from todgay to the competent authority,along with a copy

of this order and the competent Qutharity may decide the
Said representation within a month's time of recelpt of
the representation, During this period, the vacant post
Of Music Tedcher at Kendriya Vidyalaya, Ordnance Factory,

s
Ihamaria sheadd remain vacant, The 0a Stands disposed of
accordingly,

(Anand. kumar Bhatt) (,D.E—./\’I;‘rmd)
Administrative Member Vice Chairman (Juaicial)
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